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R~um~' of Work Done by 'Lok Sabha 
(Seventh Lok Sabha - Sixth ,Se~8iOD) 

Page (i) - Contents. 81. No. 11 for 'ott I:D.d. tONt 
Page 7, 81. No. 34, !or. Delegaion' read 'Delegation' 
Page 9, S1. No.3, .rru:.' e' t.!a.d..' 4' 
Page 16, SI. No.4, line 2 (under col. 2) for 'supurious' 

read 'spurious' 
Page 16, S1. No. 7 line 2 from bottlm (under col. 2): 

for Coalfied' read Coalfield' - --Page 17, 81. No. 1 6 line 5 from bottom (under col. 2):_, 
for 'lotting read looting.' 

Page 18, 81. No. 17 line. 2 (under col. 2). for 'ASIA 
read ASIAD', 

Page 24. under col. 6 (Sl. No.3) liDe 2: for 'consant' 
read 'consent' 

Page 32, (ii) for Mattro' read Matters' 
Page 32,. Sl. No.3, line 2 (under Col. 2): omit 'a' 
Page 32. S1. No.5, under col. 3, for Nahate' 

read 'Nahata' 
Page 32, 81. No.7, under col. 3, for MohAmmed' 

read 'Mohammad' 
Page 32, Sl.Nos. 1 to 7, under col. 6, for '15' 

read '0 15' 
Page 32, SI. No. 10, 
Page 35, st. No. 45, 

omit I Bangax' 

under col. 2, line 2, omit 'of' -line 2.!.. under col. 2, 

Page 35, Sl. No. 451 under col. 3, for 'Mandackal' 
read' Mundackal' 

Page 35, Sl. No. 49, under col. 2, line 2, after 
'Railways' omit 'on' 

Page 37, Sl. No.'3. under col. 2, 
read 'for' - line 3_: for 'or' 1 

p. t. o. 



tf 

Page 42, 51. No. 144, under-cbh2; 'line 1: 
for 'dgcision' read 'decision' - -

Page 43, SL No. '158, under ~ ~ ,line 7: 
fuI: 'Bi";' 'tead 'Bar-' . 

(ii) 

. .. 
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Date of commencement 
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11. Bills pending at the end of the wt lICIIion 29 

~  Bills in troduced . 16 

3· Bills opposed at introduction stage c 

-t. Bills paned by Rl\iya Sabha and laid on the Table 6 

!i. Bills returned by Rajya Sabha with amendments and laid on the Table 

~  Bills passed ~ 
7· Billa negatived Nil 

~  Bills withdrawn. Nil 

O· Bills part-discussed Nil 
. . 
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SI. 
No.-

• 

I. 

e. 

3· 

... 

4. ~  4TTENTION fiAl'EMENTS 

Brief' Subject Name ofMember-wbo 
~  

---------
II S 

e~~  S ~~ D  
our ICiimtliblii - - - ~  

JauDClalai the' .. teDl&e 
and iaauluratloo ofitt utWaation 
experbDeDt. 

Serioul Camine aDd dro .... ht Sbri Mool Chand 
c:oaditioDl ia ~ .. aba, ADcIhra Oqa 
~ K.atDatab. aDd other 
para the country and the 
ltepi tUca by Government to 
meet the .ituation. 

Reported racial violence and Shri Ram Vilu 
atUICIII OD TamUa ill '~  PuwaD 
pam fJI Sri La .... aDd reaction 
of the Government thereto. 

Reported manufacturing and Shri P.am Vilas 
marutinl of IUpuriow peatiddet JWwan 
wblcb haft ruiDCCl cottoD aDd 
otIIer CICIpI in dift'erent partl 01. CCIWltry ad action taken 
by the Government with regard 
thereto. 

Name of MiDiater -.., .... .........-_._-
Dale ohtatemeRt 

• 
Shri O.P.N.Siqh 

1,-8-1981 

Rao BireDdra Sifttrh 

I 8-8-1 g8 1 

Shrj P.V. Nanimba 
Rao 

19"8-lgBl 

Rao Bire.adra Singh 

21-8-1981 

5 

.. 
H. )d. 
0 37 

0 55 

0 ~ 

1 18 

5. Reported detection of a big 
'hawala' racket involviDa bogus 
traDl&Ctions or more thaD 
Rupees Corty crorea in Bombay. 

Shri Harilb Chandra Sbrj R.Venkalaraman 0 36 
Singh Ra_t 

t. ~u e availabilitb!:e 
Cacilibel provided by n-
ment through the banks to the 
poor Carmen aDd other poor 
Citizem and action propoeed 
to be taken by the Government 
with reprd theTeto. 

7. Reported Slakh tOllDea of 
coIdOC coal worlh rupeel 6 
crora round short durina the 
.toak verification at the f'ourth 
quarry of Central eo.lficd Li· 
mlted (Huarlbarh). 

Shri R. Prabbu 

Shri A.P. Das 

I 

Shri Masanbbai 
Barot 

Shri A.B.",. Ghani 
Khan Chaudburi 

27-8 ... J 

1 03 

-------------------.-------------------
,6 



2 3 4 

, ~

8. Reportc:dJnadcqll&te allocation Shri Hannan MoUah 
and NPply of . $d.., .. and pig 

it. M, 
Dr. a.ar.a.;it asaau. r 03 

iron to the lmaU"sCale induatriel 

ii ~'~~  
~ lea e clOIUre or many 

unili. 

Reported lathi-cbarge by police 
on Studenll and reported 
pQliQl; ~ ,'~  '.-tY 
office at Chandiprh on 116 
AUfUIt, '98'· 

10. Reported power Ihortqe in 
vuioua paru of the country 
relllltiatr in loss or qricaltural 
~  industrial production. 

d-I-rgSr 

Shrj Ratanainh Rajda Shri Yopndra 
Makwana 

3 • ..a..g81 

Shri KrUbna K\IJJW SW·V!b.m 
Goyal Mabajan --------1-g-lgB. 

o 31 

11. Reported irregularities in the Shri N.K.Shejwalbr Shri R. \!,eDb.taraman 5 51 
matter of arantu.a income-tax 
exemptlO111 to certain Truatl 2-9-'gS. 
in Maharuhtra and maI-diI-
tribution or _tial commodities 
like cement in that State. 

n. Reported presence of a de-
COmpo!Cli human body for 
about three week, in a water 
treatment plant which IUpplies 
water to West and North--West 
Delhi. 

Prol.Madhu D ~ e 8hri ~ 
i ~' 

13. Reported recovery of priceless Shri G.M.Baaatwalla Smt,Shicla Kaul 
stolen idols and antiques by the 
pqlice ill DelhiaAd action being 4-9-1 g8 I 
taken by tb/: Government with 
regard thereto. 

'4. Reported complaintl qaiwt 
pOital employees regarding 
non-receipt of payment, mis-
appropriation. short payment 
aDd delayed p&¥mont or IDODlly 
order amounts and action 
taken by Gov('rnment in the 
matter. 

9bri Huish Chandra Shri C.M.Stephen 
Singh Rawat 

'5. Reported Indo-United States 
differences over tho posting of 
diplomats in India and ~ i

ton respectively. 

Shri S.M. Krishna 

16. Reported dac:oity in the South Silrimati Pramila 
Extension: Br&QCh 0( Canara Dandavate 
Bank in New Delhi on 7 Septem-
ber, 198. I, rcaultinlin the fou: 
i". Q( abol.lJ a.. , ~ ~ ... nd -,cpt, takca 'by aov.inm4!nt to 
prevent the recurrence of such 
dacoitle! and e ie~  

Shri P.V. Nanimha 
Rao 

8-g-Ig81 

Sbri Yogendra 
Makwana 

g-g-rgfh 

--_._ ... _ .. _ ... __ ._ .... _._._--------_._---_._----

I 00 

o :!I7 

o 47 
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17· R~ e  threatened Itnke by Shri Indrajit Gupta Smt.Ram Dulari 1 37 
A IA project labour and Sinha 
W'(IeDt Deed to avoid it by 
aettJinr their srievancea. 10-9"1981 

18. Reported murder ofLalaJagat Shri Atal Bibari Giani Zan Siqh J 45 
Nuaia, former M.P. and aD Vajpayee 
editor, Dear Ludhiana OD 9 J 1-9-lgS1 
September, Jr!1 i ~ 
to freedom 0 Clrprellion aDd 
democracy. 

19· Reported deciaion taken by Shri Balkriahna IShri It.VeDkataraman 1 35 
the Government on the It:t Wamik 
01 Shri K.R. Purl on the e 1 6-9-1 gSl 
by auctioD in 1978 of BOld 
beld OD ~  Account. 

DIVISIONS 

Number of DivisioN held 

6. FINANCIAL BUSINESS 

Subject D.te of Date(.) of 
pretentation diaaiaion 

Time 
taken 

HM 

Supplementary Demancb for 
GrUltl ill rapect 01 Budfet 
(Railwa.,.) lor 1981-812 

H-8I} Dilcuaion and vot- 3 23 
8-9-81 illl on _ Supple-

meJItary Demand. 
for Grants (Rail-
wa,..) 

(ii) C..-J Btl"" 

SuDD1cmeDtary DcmUld. for 
aiaDti ill rapect 01 the Bu.t 
(General) for I gSl-812 

8-9-81} ~  aDd Vol-
~ 8  1111'," Sv.pplc-
1a-9-th meacary DeiUDda 

for GraDts 
(General) 

3 51 

(iii)." in mpld qf Su.u qf Ass.". 
Ia.g:SI 0 01 

Budret (Aam) lor IgSl-812 lIO-8-th} @General discUl-
121-8-81 dOD 
124-8-111 @DkcuuioD aDd vot- !) 411 
., on DeAUlcb 
for Orant. 
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,. LEAVE OF ABSENCE 

Period lor wldch 
leave tp'IUlted 

Date when 
leave JI'IUl-

ted.! 

,------------------- - --- - --- -
1. Shri Shiv Prasad Sahu 
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(iii) .............. itiw. ,.. 10. "'Ii_il .. .t .. .Ie 

-----'--------.-----

Brief Subject Member Date on Time Remark.. 
which motion taken 
moved 

----------------
H  M 

Suspension of proviso to rule 66 in Shri Vasant 
it. application to the motiOlli Sathe 
for taldng into comidera-

o 01 Adopted 

• ;I')n and paaing of the Cine-
worken Welfare Ceu Bm, IQlh 
and the Cine-workers Welfare 
Fund Bill, IgBl. 

9. O.UH OR AFFIRMATION 

SI. 
No. 

Name 

~  

I. ShrimatiJayanti 
Patnaik 

II. Begum Abida 
Ahmed 

'3. Shri Rl\jiv Gandhi 

4. Shri Urna Kant 

5'. Shti Krishna 
Prakesh Tewari 

6. Shti Nit Bag 

Curutituency-

Cuttack 

BardIly 

Amelhi 

Minapur 

Allahabad 

Serampore 

State ~e  
oath{atnrma-
lton 

--0 ______ 

Orissa English 
(Oath) 

Uttar Engllah 
Pradeah (Affirmation) 

Uttar Hindi 
, Prade.h (AiTirma lion) 

Uttar Hindi 
Pradeah O ~) 

Uttar :HiOdi 
Pradesh (oatil)' 

Weat e~  
Bengal ( lfmation) 

Date 

~ 17-8-lg81 



10. OBITUARY RBPEllBNCES 

----------,-
81. Name and particulara or Date or 

death 
Date on 
which te-
rereace 
made 

Time taken Remarks 
No. Memberahip 

H. M. 

' ~ ,  ----
_ I Shrimati G. Durrabai Dalh- 9-5-1g81 

1 1---
mukh, Member of Constituent 
Allembly and Provilional 
Parliament . . 

" Shri K.O. Malaviya, Member of 
Prist, Second, Third and Pirth 

JLoksabba. ... 1I7-5-lgBl 

8hri T.A. Pai, Member. SiKth 
Lok 8abha. .  .  . 119-5-1 gB I 

i--' 
She! Sbridbar Vaman Naik, 
Member or Provisional ParI i-
ment. 1I9-5-lgBl ~ 1,-8-lglh 0 07 

J" 8bri S.K. Patil, Member of 
Ooutituent Auembly. Provia-
aioDal ParliameDt, Pirat, SccoDd, 
Third and Fqurth Lok Sabba. 11+-6-1981 

.J 8hri Nqabwar Pr .. ad Sinha, Member of Firat Lok S,abha. 17-,-1981 

-/-.7 Sbri Bhupesh GUlta, littin!! 
M,mber 01 ~  abba. 6-8-1981 

;' 

-J' Sbri N. Keabavaieqar, Member 
of Pint and Second Lok 8abha. 19-7-lgBl 18-8-lgBl 0 011 

i 
Shri S.M. Muhamlllcd Sheriff 17-8-lgBl 116-8-lg81 \it 0 011 

j 10 Shri Robanlal Ch.turvedi - 1-9-lgSl fog-1gB .. 0 011 

II. PAPERS LAID ON THE TABLE 

(i) By GoYermnent • • • • 
(ii) By Private Membera 

III. PKRSONAL .XPLANATION UNDER RULBS57 

'1. Brief SubJect 
No. 

Name 01 Member who Date 
..-de tbe penoaal expla-
utioll 
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(11 Starr" 
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(Ii) U .... ,.... 
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Sl. 
No. 

1. DiIcuMioa, OIl tbc 1UU0D (admitted CbaIrmao 
by Speaker ~ oae.tOral reforms, 
(OD Tbunday, 110 AlJlUlt, ~  at 
jP.M.). 

~  Non-laying ohbc Allam Appropriation Speaker 
(Vote on Account) OrdlnaDce, IgBl 
aD the Table of LOk Sabha. 

18. STATEMENTS 

(i) Suo molD ............... ,......, ......... .-...RaI.372 

51. Subject Name of Minister Date 
No. 

1 2 3 4 

I. AccideDt to 416 DIl. N. ue~ 
between BadaJlhat and 
muaghat 8tatiom of N.'£. Rail_y 
on 6-6-1981. 

2- A collision between 1 KCR JOOda 
and 33Dn P:::tho between 
Bbanwar Took and ngsara Sta-
tion d S.E. Railway OIl 16-7·)981. 

Sbri K.odar Pandey 17·8·1981 

3. De ~ me  of 1 U.P. Delhi Mall 
between Ambliyuan In. and 
Dauprwa .tatiDnI eI WI!IIWD 
Railway on 18-7-1911. 

4. IodIa'. diIc:uMioaI for .... 
hal the ~ e  

Ibri L Venkataraman 17-8-1981 . 

FWId. 

Time 
taken 

S 

H.M 

0 01 

0 03 



31 . 
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1 1 3 , 
--:-::-----_ .. _--------------------

S. Reference nude by a Member in Giani Zail Sinsh 
&be Houle earlier today to a newt 
item about alleged C1A link of a 
Hnion Minister. 

/' 

H.M. 

17-8-1981 o 01 

. 6. Government bllSiness for the week Shri Bbbhma Narain Sinrrh 21-8-1981 0 20 
commencing the 24tb AuguIt, 198], 

7. Flood situation in tlle country. Shri Z.R. AnIari 24-8-1981 0 02 

3. (} JVCflltQ ~ ;).t 8~ui '  for tbe week Shri Bhishma 28-8-1981 0 21 
cmnm,n ~i ~ ~ 31st AUlJu.t, 1981. Narain Singh 

9. Oc-railrnent of 121 Dn. Tamil Nadu Shri C.K. Jaffa&'.: Shariel 1-9-1981 0 04 
Express at Ralapet Station 
(SO Rly) on 31 August, 1981. 

10. Setting up of CommillSion for a Shri P. Shiv Shankar 4-9-1981 0 02 
High Court Bench in Western 
Uttar Pradesh. 

3011 ;'" Gavornment Business for the week Shri Bhilhma 4-9-1981 0 20 
commencin! the 7th September, Nualn Singh 
1981. 

:n Discovery of " new oil field by oil 
and Natural Gas Commission. 

Shri P.C. Sethi 4-9-1981 9 02 

'i'll. Setting up of the Medical Rdu- Shri B.Shanbranand 7-9-1981 0 04 
cation· Review Committee. 

:;14. . Government Duslness for the week Shri P.Vcnbta aubbaUih J 1-9-1981 0 23 
commencill! the 14th September, 
J981. 

31. 'l'he report of \be Second Backward 8hri P. Veobla IUhII.Jab 18-9-1981 0 02 .. 
CI ... CommIMlcm. 



SI. Subjoc& 
No. 

2 

(ii) Mauro ........... 371 

Name of Member 
wbo railed the 

matter 

3 

MinUter Oat" 
who made 
the .tate-
mentin 
reapome 
thereto 

4 s 

TJme 
taken 

6 

-----------------------------------------------

FinanciallllSistance direct to Sbri Ramavatar 1 
municipal corporations rather Shutri 
than to State Governments fOl' 
alum elearance work with partie 
ticular reference to Patna city. 

2 Modernisation and development Shri Krishna 
of Calcutta Airport Chandra 

Halder 

3 Controlling of soil erosion in Shri Chandradeo 
a the catchment Area oAiyer Prasad Verma 
Ganga near Buxer. 

4 Supply of groundnut seed to Shrl Ram Lal Rahi 
Sitapur district of Uttar Pradesh. 

5 Collection of gold in Raigarh Shri B.R. Nahate 
diltrict of Madhya Pradesh for 
some businessmen. 

6 Supply of cement and NgaI' to Shri Zainul Basher 
Uttar Pradesh. 

7 Nationaliaation of J.K. Manu· Shri Arif Mohammed 
~ u ~ ~)  Khan 

8 Underground survey in Chha· Shri Keyur 1 
ttisgarh area of Madhya BhuaJuua 
Pradesh. 

9 Relief me ~e  lbr flood afJ'ec- Shri Harikesh 
ted people of Gorakbpur district Bahadur 
of _tern Uttar Pradesh and 
construction of proposed dams 
to control the floods. 

'10 Enhancement in the rates of Shri Arjun Sethi 
of post-mauic a.cholarships . .¥ 

11 Relief measures for flood a£l'ec- Sbri Aahok Gehlot 
ted people of Rajasthan. 

12 Steps for Better availability of 
energy in Rajasthan. 

Shri Virdhi 
Chander Jain 

13 Steps for Better availability of Shri Satyanarayan 
foodlJraina in fair price shope Jatiya 
in Madhya 1'radCiIh. 

o 

r 
) 

H. M. 

17-8-1931 15 

18-8.1981 o 18 
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2 3 4 5 6 

H. M. 

14 Lathi Ch.arge on a Balmikis Shri Mani Ram 

J 
","oeeMioD in Chandigarh on Bagri 
17-8-1981. 

15 To .ure smooth flow of cargo Shri Niren Ghosh J c1ea ce at Calcutt<. Airport. 

16 Allotment of more wagons on Shri Aii! Kumar 
fast running ~ train for ~ Saha 
Ie"tial item! like bamboo being 
used as raw material for paper 
industry. 

17 Alleged discontmcnt among the Shri Eduardo 
GOYCrnment employees of the • Faleiro 
Union Territory of Goa in con-
nection with hoUle rent allo-
wance. 

18 D~ e me  pr01Jl'amme Prof. K.K. 
for the District of Hhojpnr in Tewari 
Bihar. 

I 

19 To eitablish the proposed Shri A. Neelalohitha- t 19-8-1981 020 
national institute for Aurveda daaan Nadar 
at Trivandrum at the earliest. 

20 To improve working ofIndian Dr. Vasant Kumar 
Dru8ll & Pharmaceuticals Li- Pandit 
mited. 

I 
21 To eJtablish a Sandal C'..orpora- Shri Cumbum N. I tion. Natarajan 

22 Flood relief measures in Shri Digambar I Mathura district or Uttar Singh 
Pradesh. I 

23 Fast by five Karnataka M.L. AI. Prof. Madhu 
for settlement of Karnataka- Dandavate 
Maharashtra border dispute . 

. 14""-Non-availability of tea lit wa- Shri Sonah 
If: for boolcing of tea from MabbDeY 
iatrict or Cachar to various 
parts of the country. J 

25 ~me  of National Rub- Sbri SomDath 

1 bcr ufactunlll Limited and CbattarjeI 
loeheck 1'yreI Limited, Cal. 
cutta. I 

IS PaymeDt of enhanced price lor .. Ram N ..... I 
II.I)IarCaDe to Carmen by Private MlIra 

~ Npr factcriel in Uttar PndeIh 

J7 Problema of bonded labour aDd SbrI V.s. • 
untouchability in PaJaba&'" 
tNt 01 KeraIa. 

Vijayar ..... 
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H.M. 

21 Proper mainteaaacc 01 Trivan- Sbri N. Dcluaii 20-8-1981 0 is: 
drum-KaDyakumari National 
Hipway. 

~ i  aatiooal policy (or Sbri A.raq J!! 
water mauapment. Huuain 

30 PropoW (or stablUhment Sbri BaplUIaheb 
ollhore-bued inltitution (or Parulekar I 
lrainm, of aaviptiQl oft'icen 
00 Wstern Cout. 1 

31 To WlCtion T.V. relayatation Shri XaviCr I at Cochin in Kerala. Arabi I 

32 Need (or improvement in the Shri Nacayan 
drainqe II)'IItllm in Midnapere Cboubey 
diltrict to avoid 800dI in the 
area. 

J3 To evolve a luitable polilJ. Dr. A. KalanIdhi . I on the coRitruction of mul -
Itorcyed Sall in metropolitan j dab. 

'" Railway f'acilitiel in Nalagarh Shri Kriahan !>att \ Tail in Himachal Pradem. Sultanpuri 

35 Need (or takins-over or Mohini Smt. Geeta I Will. e~ i  in 24 Parpnu Multhlrjee 
c:Uaarict Welt Benpl. 

" To declare Remswaram a Shri M.S .. 'K. I 
~  Sathiyendran 

t 'J7 Need (or taking over by Go- Shrt. Ram Lal 1+8-198\ 0 I ~ 
ft:I'nment or Eye ~  Rahi 
Sitapur in Uttar h. 

!Sa For brillling Dimapur ~  Shri Chi;r-an' 
in Napland undar the MiniI- Kon 
cry of Civil Aviation (or iapro-
per development. 

39 Action againIt penona Cot luri", Sbri V.S. 
innocent people for jobs in Gulf Vijayarllhayan 
countris. 

40 To provide faat rail_be len'ice 8hrimati Ullha J between Meerut and lhi. Verma 

41 Inquiry inlo the i~ Da. V_nt Kumar 

l 
National Aqp'iculturaJ a- Panelit 
dye e i~ Federation or 
India (NAFE ). 

42 Strike by ~ oJ Hiaar 8hri Mani Ram 
~ e i  Bqri 

J 0\ ~~  SbI'i Boololh Moitan 
~  Dev 



2 .. , Ii -........-.-....---.... -___ -'_._1--_1 _____ ' ... ,_,_. -_______ _ 
H. M. 

44 Relief meuuftll ror drouPt- Prar. K.K. 
~ 25-8-1"1 affected cliatrictI «BiIw. Tewari 0 1& 
I 

4S Permanent affiliation of'St. Shri GOOItfIeJOIeph , 
John Medical 0011. at ~ Mandac 
Bangalore with Banplore Uru-

( venity. 

46 To I'eIOlve Maharuhtra- Sbrl T.R. I 
Karnataka border itaue by im- Shanwma 1 plementing ~  Commia-

\ 
lion Report. 

47 Crisil in the indUltry and need Sbri B. K. Nair 
to implement a comprchenIive 

J 

package of relief mcuUl'lll. 

48 Abolition of the prevailinIJ con- Shri ManpJ Ram 
traclulll IYltem of Safal Premi 
Katamchans and other labou-
rers in Air India, Bombay. 

49 Be tter transportion facili tiel Shri Sa'Ya Gopal 

1 
on Railways on for betel-leal Misra 
~ e  of certain districts of 
est Bengal 

Holding lome of the football Sbri Krilbna Chandra 50 
matches to be played inASIAD Halder 
82 at Calcutta. 

51 Steps to protect the handloom 8hri Harikeah Balla-
weaver. by controlling rising ~u  t:ceI of yarn and by providing 
ancialassiltance to the wea-
ven. 

52 Remedial measures to control Shrl Cbintamani Jma 
I outbreak of viral fever in 

Delhi. > 116-8-lgBl 0 2.') 

53 To rurovide alternative lource 8hri Pratap Bhaau 
of ucl to villagen in Madhya Sharma 
Pradesh to prevent indiscri-
minate felling of trees. 

54 Steps to handover poueWon of 
distributed land to HarijalUl 
and Scheduled Tribes in the 

8hri RaJnath SoDbr 
Shastri 

State. oCUttar Pradesh, Bihar 
I and MadhYa Pradelh. 
I 

55 Maintenance 01 law and order Shri AtaJ Behari I in connection with electiena Vajpayee 
of the Studenu' Union of the 

J Univenity of Delhi. 



-------------------------------------------

~  Relief measures for drought-
affected areal of Uttar Pradesh 
by providing better irrigation 
facilities etc. 

Shri Zainul Basher 

57. Steps for regular uninterrupted Dr. SubramaniaA 
supply of LPG refills in Bom- Swamy 
bay. 

~8  Steps to improve working of Shd Harish Kumar 
Synthetics & Chemicals factory Gangwar 
at Bareilly ill Uttar Pradesh. 

A probe into alleged lupply Shri Daulat Ram 
of expired-date medicines and Saran 
fewer number of capsules found 
in theearton given to a patient 
in the N.D.M.C. Hospital, 
Moti Bagh. 

~S e  to accord due recognition Prof. Rupchand Pal 
~ to acupuncture l}'Item of 

treatment. 

61. The Central Gflvernmentauent Shri Uttam Rathod 
to Land Acquisition, Amend-
men t Bill palsed by the Maha-
rashtra Legislature. 

62. Withdrawal oflock-out dec1ar- Shri Xavier Arabi 
ed by the managemen t of Apollo 
Tyres Limited, K.erala. 

Sewer Disposal Scheme IUb-
mitted by the State Govern-
ment for Nainital in Uttar 
Pradesh. 

Shri Jitendra Pra .. da 

6". Air crash at MaUlalore and Shrl B. ]&IW'dhana 
need for a new runway. Poojari 

65. Alleged non-telecasting of the Shri Phool Chud 
demonltration by women 0. Verma 
Delhi by Delhi Doordanhan. 

66 Neglect of Hindi in Delhi PubUc Shri Ram Vilas Pa .. 
Schools and alleged luicide by wan 
a ltudent of a European School 
of Nainital in new oftbe 0.. 
IUlt he had to luffer beeaUIC of 
ipe&ldag HiDdi. 

~  A probe into the ~  ar Sbri A. K. R.oy 
foodcraiDI on aCCOUDt or beiq . 
traosported ia opeD boa was-. 

~  to replace dse Shri EuW Nath 
~ IiiYiCC CODdldoDl iII cIomeItIc 

W .... ID tIM NUDIry. 

H. M. 

J 
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H. M. 

69· Alleged atrocities on Tamils in 
Sri Lanka. Shri K. Mayathevar 

70. Alleged crashing of raw-jute Shrimati Geeta 
prices in West Bengal. • Mukherjee 

71• Steps to ensure supply of drink-
ing wa ter to western desert dis- Shri Virdhi Chander 
tricts of Rajasthan. Jain 

71. Setting up of industries in the 
backward district of Islampur. 
West Bengal. . Shri Ananda Pathak 

79· Step. to ensure the enforcement 
of existing laws in respect of 
the worken employed or 
various constructions for 
ASIAD 82. Shri China Basu 

31-8-1g81 0 16 

H· Ihcreasing activities of anti-
social elements in Banaras 
Hindu University and steps to Shri Harikeah Baha-
check them. duro 

75· To provide kiosks/stalls/Plat- t forms to hawken in Delhi 
selling pan etc. Shri Kamal Nath 

j 76• To clear Silent Valley Project 
in view of the reported recent Shri V. S. Vijayara. 
recommendation by a com· ghavan, 
mittee. 

77· War exercises by Pakistan Prof Nirmala Kumari 
forces on ~ .. than border. Sbaktawat 

78. R~ e  statement of Delhi Shri Mani Ram 
Po ice Commiaioner against Basri 
the findinp of a commiaaion 
regarding the Bachpat inci· 
dent involving Shrimati 
Maya Tyagi. 

79. To accord priority in allot· Shri A. K. Balan 
ment m Railway ~ for 
transportation alii 'ns 
bfi Kenla Stale Civtl Sup-
p'cs Corporation &om 
nearby States to Kerala. 

10. Reported discontentment ShrI H.tIh Chan I  I r 1 ... 1981 0 1J 
aIDOll(I' the Central Govern· SInah Rawat 
ment employeel or Ranlkhet 
In Uttar Pradesh due &0 __ 
lanction or bOUle rent a11ow-
anee &0 them. 

'1. To at: KcDdriya Vldyalaya ShrI z.Imul8Mber 
in 'pur, Uaw I'rIdIIla. 
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82. Acute ~ t4 water and Sbri R.aqjit SiD,h 
famine tiODI in the dia-
trieD of PaJamau and Hazari- I 
bqh and a part of Gaya in 1 
Bihar. I 

83. Saocdoning of a broad-puge Shri Cumbum N. I 
I 

Railway line between Dindi- ~  I 
gul and Lower Camp. 

I 

S4. To withdraw police force from Sbri Ruhid Muood I 
the prcmiles of Ali(rlU'h Uni- ! 
veraity and abo withdrawal of I 
charges againat a profcaor and I othen. 

I 
8S. Reported dropping of trans- Shri N. K. Shejwal- 1 
mitten and leaflets thtough a . !tar I balOOll in the city of Gwalior 
on 31 August, 1981. ) 

86. Working of Railways with 
lpecial reference to difficulriel 

Shri Alhfaq ~  " 
experienced by commuton on 
Gorakhpur to Howrah and 
Luclmow aectiona after con-
version into broad ~  

87. To releue allotted funds for 8hri AjltBag 
the aecond Hooghly Bri. 
Project. 

88. A halt station at Burhanpur Shri Shivkumar 
of (i) Jhelum Expreu and (ii) Singh 
Mahanagari Express. 

89. Relief measures for retired Shri Eduardo 2-9-1981 0 14 
teamen. Faleiro 

90. Resumption of Madurai Shri C. T. Dhanda-
edition of the Tamil daily pani 
'MukbJ Kural'. 

91. Central action to ht Shri R~  Sonkar 
Saidpur in Uttar adesh Shastri 
turning into anoth« Chambal 
. due to increasing number of 
dacoities and other crimes in 
the area. 

92. To ildude Deshi tobacco allO Sbri Motibbal R. ) 
D~ the provisions of Tab.- Cht.udhci 
eco Board AcL 

J 
93. Probe into IJ)9iling of food· Sbri Atal Behari 

IfIIinI due to. these being ~ ee 
tran.ported iD open-box 
WIIIOOI· 

----
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94· Por fittias remedial inatru- Shri Satyaaarayan 
IDOnu to the thermal power 
.. at1oaa to prevent bealtb 
buardl to the people. 

Jatiya 

95· Stepi for exteDiion and moder- Shri Sat}'alOpal 
Dilation of Mecheda Station 01 Misra 
Howrah-Kharagpur lection of 
South-Eutem Railway!. 

gG. Recent article on Manda;" 
~, lVagcs, Profitland 

Shri Ramavatar 
Shutri 

Price by Faculty Memben of 
Indian Institute 01 Public 
Administration. 

97· Utilisation of effiuent water Shri S. Murugain 
from leather factories in 
North Arcot district of Tamil 
Nadu. 

gB. Increasing incidents of police Sbri Ram Vil.1 
atrocities in Baiaali district Puwan 
of Bihar. 

Steps to construct anti-sea Shri N. Dennis 99· 
erosion walls in the lea coast 
of Kanyakumari district. 

To increase water flow in ShriManphoolSingh 100. 
Rajasthan canal to save the Chaudhary 
standing cotton crop and to 
make available drinking 
water to the people. 

101. Relief' meuures for drought- Shri Uma Kant 
affected areu in U.P. MOOra 

1011. Alleged admission of Madhya Smt. Pramila 
Pradesh Chief Minister about Dandavale 
IIlUI rape commi tted on 
'Wome. in police camp, in 
Shivpuri, Madhya Pradesh. 

103. Alleged unhygienic conditiona Smt. Krimna Sahi 
prevailing at Sheikhpura 
Railway Station in Mon,hyr 
district mBiur. 

4tep, to improve the lot of Shri RaIn Lal Rahi 
.W" ~  by providinljot. to 

106. 

them. 

Stept to open a Degree' Collcge Shri Rasa Behari 
OD Mine KDrineering in Bebra 
Oriaa. 

To I&ye Ramington Rand'. 
Howrah unit by . ill 
inataUed ~  than 
illuins a licence for electric 
typMrriter unit. 

Shri ~ m  
Mukherjee 

--------
.. 5 

1 :5-g-rgBl 
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I 
I 
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1 

I 

I 

I 
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r 
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Alleged arrest of two trade 
union leaders of loco-running 
ltaff under National Security 
Act. 

Shri George 
Fernandes 

108. To free bonded labouren of Shri Keyur Bhuahan 
Cbhatisgarh in Madhya Pra-
desh working as agricultural 
labourers in Haryana, Punjab 
and other area •. 

109. To remit pension to pensioners Shri Mahavir 
through money orden. Prasad 

110. To start mining operations in 
all closed mines mcluding 
Balrampur (Urionary) Colli-
ery. 

III. Alleged ma,s killings by police 
in Uttar Pradesh, Bihar and 
Madhya Pradesh. 

Shri N. E. Horo 

Shri Jaipal Singh 
Kashyap 

112. Providing maximum financial 
assistance for beautification 
of Mathura city to make 
it a tourist attraction . 

Shri Digamber 
Singh 

. 113. Establishment of a fishing harbour Shri N. Dennis 
on the Abarian Sea coast of 
Kanyaltumari district. 

114. To enhance the .. III!')' of Shrl Mukunda 
extra-departmental staff in Mandai 
POital Department particularly 
Nawgong dulriCl of A.am. 

115. To compel Gujarat Govern- Shri Virdhi Chaader 
ment to implement 1966 Jain 
Agreement 10 that water for 
irrigation is available for famine 
affected districts or Raju1haD. 

116. StepI to improve workinf of Shri ChinrwanI 
North Eastern HiU Univeruty. Konyak 

117. Steps for liflintJ the ~  Sbri Ramavatar 
in Cotton Will. Llmhed, Sbutri 
Pblalwari in Bihar. 

111. N.s to re-start tralD .m:e. 8bri Nodbbai R. 
aD Ahmedabid-PaIDa IIICtioD CJaaudIwri 
~ WeDttfm RailwaY' wbic:b 

:" ~~ e  due J 
u,. To ~  Public HIdh 8lari R.L.P. V .... 

"*'ton ........... ' 
,... dllccmdr»aocI &cD lit 
I." -,I •. 

1 

6 

o II 
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121. 

To Start the J)tOI)OIed KUan 
Sahkari Sugar Mill Limited, 
Mehmoodabad in Sitapur 
diltrict by allocating necessary 
finance. 

Measures to avoid late running 
of trains and provision of 
extended services of Railways 
with reference to Gaubati 
Mail, Dudhuwa Mail etc. 

Sbrl Ram Lal Rabi 

Smt. Ullha Verma 

122. Steps for paying a remunerative Shri Kriahan Datt) 
price to apple growing farmers Sultanpuri 1 
of Himachal Pradesh. 

123. Steps for police protection to ShriJanardhana 
crew of Indian Airlines of Poojary 
~ u i  

124. To ~e e ancient monu- Shri Arjun Sethi 
ments in Orissa. 

125. To solve the difficulties being Shri R.P. DIU 
faced by hand loom weaven 
of West Bengal. 

126. To redress the grievances of Shri K Arjunan 
Aziz Nagar colony people 
whO'le hmds and hou5e'l were 
taken filr Neyvl"li Lignite 
Corporation in Tamil Nadu. 

121. Alleged polluation of drinking ShriJagpal Singh 
water by the i~ e of 
poisonoU5 by-products of a 
wine factory in Pilakhama 
village of Saharanpur district, 
U Ltar Pradesh. .. 

128. Allegt:d demolition/destruction Shri Aahfaq Husain 
of Waqf Properties at the 

129. 

instance of PtlOjab Waqf 
Board. 

Steps to provide more irriga-
tiona I facilities to drought 
affected districts. of Uttar 
Pradesh. 

Shrirnati Mohsina 
Kidwai 

[130. Taking over of ~ ~ Shri Rashid ~  ' 
Institute of Papet TcbllOlogy:' ' 

131. 

132. 

. 
To stop import of ~  Shri Digvijay Sinh 

Deterioratilll ~ i i~~  S i ~ i ~  
hospitals in Delhi. l 

~ ~ ~ .. 

9-9-1981 

, 
'J' )' ~, 

H. M. 
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)I.. • 'to aQllDeDt driakin!r' Sbri-Bbiku aam-
waller eupply tor rsidenca cii Jain 

133. 

Delhi with particular reCc:r-
renee to Nai Sank area. 

134. Prove about dead bodiea Shri Era Mohan 
found on the Vedaranyam 
Shore in Tamil Nadu. 

J3S. Propoeed boycott of IClling Shri R.K. Mhalsi 
of medicines of lOme leading 
drug companies by retail 
chemilta of Bombay, 

136. Enquiry into working of Gandhi stu i Chandra Pal 
Eye Hospital, Aligarh. Shailani 

137. Replacing the firing practice Shri Daulat Ram 
ground acquired by Defence Saran 
MinUtry in BiDner District. 

'" S8. Stopping permiuion to business 
bouses to erect their own 
captive power planu with 
particular reference to report-
ed granting of permission to 
• private business concern 
at Orissa. 

Shri Chintamani 
Panigrahi 

'199, Supply ofadditional augar to Sbri Rana Vir Singh 
consumers on the coming 
Deepawali festival. 

140. Laying of a new Railway line Shri Jitendra Pra.ad 
between Shahajahanpur 
Mailani. 

Proper maintenance and re-
pain of 'Mukti Mandap' • 
• rc:ligioul place, and other 
monuments of Orissa. 

For improving telepbone ler-
.,ice, and Itopping wrong 

i i~ in respect of telephones 
of Members of Parliament. 

eo...u.. 'nuance'of lupply or the 
.,.aotted quota 01 wheat to 
INhar in view fI drought u 
wc1l as ftooda in certain partl 
af'tbc Stale. 

1ft. R ~  the.ciIioD to 
",c:e the air taro from 
,AprtaIa Co u~ ... 

• ft· To etarl ~ De  1m .,. "reIll, at 

Shri Chintamani Jena 

Shri Ram VUu 
Puwan 

Sbri Ramavatar 
Shutri 

&lui Ajoy Bbwu 

H. M. 
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1+8. Mcuurcll &0 18ft beccti t.-
dill", la Kerala. 

147· 

1+8. 

QODvcrtiDi Mur_pur-Yant-
mal narrow puge RaUwa., 
llae into broad lJaup R.aU-
way Iioe. 

Deterioratio, law aDd order 
.ituatiOD in Delhi with refe-
rence to two inciden II of 
murder 00 O-g-lgBl. 

1..,9. Steps for regulating recruit-
ments or Indiao labour for 
Gulr countries. 

I ~  March to Parliament by thc 
yout.hl demaodin, educa-
tion and jobs. 

SbII V. S. VlJaya-
taPay• 

Shri Uttamrao Pa.ll 

Shri Bhih RamJaln 

Shrl D.S.A. Sivapra. 
",am 

Prof. Rupchand Pal 

151. SICpS to provide employment Shri Vijay Kumar 
to the handicaped. Yadav 

-
I ~  Alleged negligence by thc Shri N. K. Shejwalkar 

medical officer of National 
Fcrtilizer Limited, Dhatinda. 

Decilion of Delhi administra-
tion to re-impose Sales Tax 
on matches manufactured by 
hand-made sector in the 
Union Territory. 

.1St. Setting up of a power plant at 
Majhia in West Bengal. 

'ISS, Improvcment in the working 
of train services in Orissa. 

Arrangement. for relay of 
Delhi Doordarshan programme 
for thc benefit or Mathura, 
Agra and adjoining areas. 

Shri N. Soundara-
rlijan 

Shri Ajit Kumar Saha 

Shri Rasa Behari 
Behra 

Shri Rajesh Kumar 
SinBh 

1157. Staff quarllera for E.S.I. Hospi- Shrl Harmar Soren 
tatin the N. A.C. area ofJoda. 

To install Radio Station in 
the border d;strictl of Ba-
m ~ i me , Raja.tban in 
tbe 8lsth Five-Year Plao. 

1159. llemedlal mcuurea \0 improft 
worldn, of Paradip Port In 
Orilla. 

Shri Virdhi Chaodcr 
Jain 

Shrt K. P. Slqb Deo 

• 
H.M. 

• 

) 
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6.. M! \lJr !  S to incrpse milk pro-
ductlin the country. 

Shri Oumbum N. 
~  

112. Action against landlorda who Shri P. Eo. Kodlyan 
are allegedly trying to evict 
the. Harijans and otber 
landlea people from the 
Gram Sabha lurplUi landa 
allotted to them In the rural 
areas 01 Delhi. 

16!. Indian eorrespondent on the ShrI]yotirmoy B_u 
eommittee of Foreign Oor-
respondents' AIIociation.· 

164. To enhance supply of bhuman 8hr! Basudeb Acharya 
to West Bengal. 

165. Working ofI.C.A.R. and pub- Shrt Rashid Maaood 
lIcation of Talwar Committee 
report thereon. 

168. Alleged atrocitie. on harijaDi Shri Harikelh 
in variow parts of the country. Bahadur 

1 
'I 

J 

H. M. 

187. Non-availability or raw ma- Shri K. C. Halder 
terial for small lcale indu.-

1 

1 
1 18-9-19(11 0 44 

tries for AaanlOl-Durgapur 
areu. 

168. EstablishMent of an ancilliary Shri N. Dennil 
unit ofH.M.T. Plant or any 
other public undertaking in 
the backward district of 
Kanyakumari. 

169. Retrenchment or worken in Shri Virbhadra Singh 
the Beas-Satluj Project in 
Himachal Pradesh 

Use of loiled currency notes 
creating problems to public 
with lpecial reference to the 
State Bank of India branch, 
Belgaon.:! 

Legislation for exercising 
Central control on the acade-
mic adminiatra1ion ofuniver-
'ityeducation. 

Shrimati Sanyosita 
Rane 

Prof. Nirmala Kumari 
Shaktawat .. 
Shri RatanainhRajda Measures to stop alleged con-

flict between the two sect. of 
. Jain community 9ver the 
ownership of a temple at 
Shirpur in Maharashtra. ' .• r 

Alleged wide-spread u e ~ i ~ ~  
ration in milk foodwith 
particular reference to .up'!· .•.... :.;. :  . 
plies to Delhi. . ... ; .. "j". '''-.' . ' .. , 

,( , 
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"" 'ftegularllation of c&suallabQl\lJ' Shri K unwar Ram 
ofp.W.r. Railwaya. 

175. Relief measures for drougb t Shri Ashok Gehlot 

I,.. 

IRo 

afIec.a ~ of western 
Rajasthan. 

Declaration of birthday of Shri Jaipal Singh 
Peri,... E. V . Ramaswamy 8!i Kashyap 
'SocialJustice Day'. 

Construction of bridgrs in Shri N.C. 
Bilaspur, Ulla and Malldi Parashar 
dm.ictt·· of Himach al 
pradesh. 

Passenger service between 
Bhandara Road Railway 
Station to Jawahar Nagar 
(Defence Project.). 

Alle", 'police attack on stu-
dents in Aizwal, Mizoram 
demandtRw ~ e e of their 
leaders. 

Shri Keshavrao 
Pardhi 

Dr. R. 
Rothuama 

~ i  as a compulsory lan- Shrj R.K. Mhalgi 
~ -guage at the high school 

level. 

181. Export of onions 
fall ia itt 'price. 

to prevent ~ i R.S. 
. Vadav. 

ISil. Steps for better maintenance 
of &llllrllWPUr Railway colony 

lie-Reported refusal of onam 
Festival leave and forcible 
work iQlltOSed on workers of 
Border Road ~ u i  

Shri Narayan 
Choubey 

Shri M.M. 
Lawrence 

'9. S ~S BY MEMBERS 

.. 
No. 

Subject 

I' CertaDtremarD made by him Pral.,Madhu 
onaoAugust,Ig81 whileapea- ~ e 
ting on tlie Motion on Elec-
toral ReCoru ... 

•.. e i ~ e im  ShriJyotirmoy' 
i e~ olu7th A1IIQlt, Botu 
It&«. 

3 Certain remarks made about Shl'i V.ijay 
hlm by Shri Hallinath Milea Kumar Yadav 
on 19 August, 19B •. 

1 

J 

Date 

6 

Time 
tlllieb 

H.M. 

ill-8-,!)!!, 0 01 

il6-t1-,gBl 0 03 



~ , ..... . 

to. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS 

Business 

ADJOURNMENT MOTIONS 

BILl.S 

(a) Government Bilb 

(b) PrivatI' Mcmben' HilI. 

8UQGETS 
(a) Railway Iluog;·t 

(b) General Budget 

(c) n'Jdgct in rClipect of State under President'. rule 

CAIJLlNG ,\TTENTION MOTIONS (Rule 197) 

DISCUSSIONS 

Half-au-Hour Diticuwon& (Rule 55) 

MAnERS UNDER RULE 377 

MOTIONS 
(a) Motioru uuder rules, 191 & 342 

(b) Motion dNa-confidence 

QUESTIONS 

RESOLUTIONS 

(a) Statutory Resolutions 

(b) Private Members' Resolutions 

STATEMENTS (Rules 357, 3711) 

OTHER MATTERS such a' Papers Laid on the Table, Question. 
of Privilege, Obituary Re e e ~, Pointe of Order etc. 

TOTAL 

Time percell-
taken tap to 

the total 
time 
taken 

.. -----
ft. M. 

3 " 
g·o 

~ 8 116 ~  .. 

7 54 ,. , 
g g3 , ·8 

3 51 g'l 

@S 43 g·o 

21 ... II' 7 

8 00 

6 ., 
16 .011 

9 47 

2, 01 

@*o 

" , 47 
1 53 

6.·8 

186 OJ 100 

-Joint discus.ion look plac(: on 6 Statutory ReRolutiOfU(IIi.l, Statement No....-Bl. Not. II tb ,) 
and motion for consideration of the connected Government Billa £ •• tatemeol' No.--8I. 
No •. 3, 8, JO, 14. g7, 31) Time taken on joint diJcuuioo hu been mown under Government 
Bills. 

ril)Joillt disc unions tnok place on J Statutory Resolution [vide Statement No.-Sl. No. 
I) altd Gelleral Diacullllioll ano Demand. for Granh in rc:s\'Cct of the Budiet (AII1U'n). TIme 
'liken on joint discussion has been shown under A.sam BudFt. 




